No. O.A. 503/AN/2017

Present
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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA
(CIRCUIT SITTING AT PORT BLAIR)

* Date of order: 25.3.2019

Hon'ble Ms. Manjula Das, Judicial Member
Hon’ble Dr. Nandita Chatterjee, Administrative Member

Shri Joy Pinto,

S/o. Late Joseph Pinto,
R/o. Prem Nagar, Port Blair, .
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4. The Secretary (Sports),
Director of Sports and Youth Aﬁalrs
A&N Administration,
Port Blair.

5. The Director of Sports and Youth Affairs,
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6. The Director of Education,
A&N Administration,
-~ Port Blair.
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7. Shri V. Selvam,
Posted as Swimming Coach,
Directorate of Sports and Youth Affairs,
A&N Administration,
Port Blair.
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